T

F i .

IN THE CENIRAL ZDMINISTRATIVE TRIBUNAT. HYDERABAD BENCH AT HYDERABAD
"0.A.NO. §§C‘ /93 |

Date of Orgder: 6/7-93

Petweent
- w

1. Divisional Failway Menager, (D3)
Soutn Central Railway, Secunderabad,

2. Pormanent oy Inc-ncitor (Zon) <
5.C.Rly, Secunderabad.

3. Chiefl Signa)l Inspector, .
Signal & Telecommunication Department,
5.C.Rly, Secunderabad,

.o Applicants.

and
1 .&L'}fc\o(aq‘\ e

2. Presiding Officer, Labour Court,
Narayanaguda, A.P,Hyderabad.
Respondents.

- »

Fer the hpplicantsL Mr.i.l:.Devraj, SC for Rlys.
For the Respondents: -

CORAMS .
THE HON!BLE MK,JUSTICE V. BALADRT PAO s VICE CHATRMAN

] AND _
THE HON'BLE MR.P.T.TIRUVENGADA : MEMBEF.(ADMI)
The Tribunal made the following Order:-

Admit, The, sration of the order dated‘il-3—92
in C.M.P.No. 773 '/%a\is"suspended until Ffurther orders.

Issue notice to the kespondents.

Post the case on 6,9,93. . f
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) i %J*o HQD}Q d

1. The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad.

5. The Permanent way Inspector (Con) S.C.Rly. Secuncerabad.

3. The Chief Signal Inspector, Signal & Telecomunication
Department; S.C.Kly, Secunderabad.

4, The Presiding Officer, Labour Court, Warayanaguda, Hycerabad.

5. One copy to Mr.N,R.Devraj, SC for Rlys. CAL.Hyd.

6. One copy to Mr. .a :

7. One spare CoOpYy.

pvm

NN




- *

f! B~
i »
.
(—3 .
TYPED, BY COMPARED BY

CHECKED BY LFPROVED BY

I THE CETRAL EDMINISTRATIVE TRIBUNLL
HYDERABAD BENCH AT HYDERABAD

w/' \

MW TOTE oy 1 osem ...........-.V.ICE C.I_IEI N
AN :
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- _ . - THE HON'BLE Mk.f.B.GORTY : MEMBEK(AD)
- - . B A}.\I

* . ‘ . THE HON'BLE MR/, T.CHANDRASEKHAR REDLY

MEMBER(J)

THE HON'BLE MR,.P.T.TIRUVENGADZM :M(z)

AN

Dated s ( ~7) -1993

ORDER/ JUBGMENT ;- ——

M.'.A. /T .. C.A. No.
\ : ' in .
/ 0.x.No, £ 9 ( TR C .
T.A.No., - " (w.p. -)

T L _ Admitted and Interim- dlrECtlonS
) ‘ issued

issed rawm . et =

missed as w1€hdﬁl§dnﬁ‘!mmlswtlvel:lmbun
; :
missed for degfaultDEb“ ATC ' ] .

ected/ Orderé 78JUL1993

- . No order as to C?F'Y\ EKABAD BE""'Z‘
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